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C.C.A No.30/04 

in 
0 • A No 1133/03 

Hon •ale ivk'.A.K. Dhat.nagar, J . ~4. 
Hon'»le !¢,D.R. "fi11~ar i , A.M. 

Sri R.C. p.3thak learned counsel for the 

applicdnt a nd Sri V .K. Parxiey learned counsel for the 

respondents are prese nt. 

learned counsel for the applicant suabm!!t th-3t 

counter in this 0. A. hJs boe n r e ceivad by hil'M he would 
like to file r e joinder thereto. He further submits that 

alleged contemner Lt. Gen. Har i Unniyal has since aeen 

retired so he would like to move the impleadnent 

applic ation to implead the prese nt incumbent, H3 is 

a llovJed to do so. 
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